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Demurrages paid by Bhilai Steel Plant 
to Bail way

7574. SHRI G. NARASIMHA RED­
DY: Will the Minister of STEEL
AND MINES be pleased to state:

(a) Is it a fact that Bhilai Steel 
Plant had to pay heavy amount to. 
wards Railways demurrages;

(b) if so, the amount paid during 
last three years and who is responsi­
ble; and

(c) what action Government Is 
taking to avoid such expenditure?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI KARIA MUNDA): (a) to (c). 
For the four years period from 1st 
April, 1973, to 31st March, 1977 an 
amount of Rs. 244.19 lakhs was paid 
towards demurrage by Bhilai steel 
Plant against an amount of Rs. 781.14 
lakhs claimed by the Railways. A 
further amount of Rs. 269.51 lakhs 
has also been paid by Bhilai provi­
sionally towards the disputed claim* 
of the Railways. Hie amounts of rail­
way demurrage against the steel planta 
depend, infer alia, upon the wagon 
free time allowances and rates of 
demurrage per wagon day, in relation 
to the volume and pattern of opera­
tions in the steel plants and the facili­
ties available therefor etc. Apart from 
the prevailing inadequate free time 
allowances, the Railways also enhanced 
the rate of demurrage with effect from 
1st May, 1973, three-fold. An inter- 
Ministerial Committee has been con­
stituted to study the steel plant opera­
tions and recommend Teaiistic wagon 
free time allowance#.

Expulsion of Indians from Canary 
Islands

7575. SHUT YADVENDRA DUTT: 
Will the Minister of EXTERNAL 
AFFAIRS be please^ to state;

(a) whether his attention has been 
drawn to the news report in the States* 
man of dated the 5th April, 1978 saying 
that 14 Indians have been expelled 
from Canary Islands;

(b) if so, whether it is a fact that w> 
reason for their deportation was given; 
and

(c) what steps Government is taking 
in the matter?




